CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
ESASTERN BENCH: KOLKATA
169, 7" FLOOR, A.J.C. BOSE ROAD, KOLKATA-70014

F.NO. 17/WEEKLY ORDER ISSUED/CESTAT]CAL/13 DATE: - 25/02/2022

To

The Registrar

CESTAT, West Block No. 2 -
R.K. Puram, New Dethi-66

Sub: - Weekly Dispatch Report As Per Circular Date 21-05-2014 Read With
Circular' Date 28-07-2016

Sir,

- With reference to above mentioned subject -enélosed please find herewith duly filled up
& signed weekly report from 07/02/2022 to 25/02/2022

Wthfully

}g\T.K. ARKAR)

Dy. REGISTRAR

Copy To:-

1) Computer Section, CESTAT, Kolkata. For uploading.on Website.
2) Notice Board, CESTAT, Kolkata
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CUSTOMS, EXCISE & SERVICE TAX APP}LLLATE TRIBUNAL
169, A.J.C. Bose Road, Bamboo Vllla 7th Floor, Kolkata-700014

Final Order Register from 07/02/2022 to 25/02/2022
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CUSTOMS, EXCISE & SERVICE TAX APPELLATE TRIBUNAL
169, A.J.C. Bose Road, Bamboo Villa, 7th Floor? Kolkata-700014

- MISC/STAY Order Register from 07/02/20227 to 25/02/2022
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